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ACTION TAKEN REPORT (ATR) OF GUJARAT POLLUTION CONTROL BOARD 

IN COMPLIANCE OF HON’BLE NGT WESTERN ZONE BENCH, PUNE IN THE 

MATTER OF ORIGINAL APPLICATION NO. 219 OF 2023 (WZ) W.R.T. LETTER 

PETITION NO. 70 OF 2023 (COMPLAINT DATED 04.12.2023)” 

(I) PREAMBLE  

Hon’ble the National Green Tribunal, Western Zone Bench, At Pune Vide Original 

Application No. 219 OF 2023 (WZ) took cognizance of Complaint dated 04.12.2023 

made by the General Secretary, Mr. Padmacharan, r/o A.K. Road, Surat, alleging that 

Samriddhi Processors Mill, 499, Laxmi Nagar, Udhana, Surat is releasing untreated 

wastewater into open drain and also using restricted burn wood, wooden coal, chindhi, 

waste fabric, plastic material, silk cloth, etc. in mill boiler, which is, in turn, emitting 

huge smoke in open air, causing huge pollution resulting into illness to the local 

residents and workers of the said industry as well.  

 

Hon’ble NGT issued the following Direction as per order 11/12/2023 

 

Relevant Para 2, is reproduced as  “Considering the facts stated in the complaint, we 

deem it appropriate to call for a report from the Member Secretary, Gujarat Pollution 

Control Board (GPCB) as to the truthfulness of the contents of the aforesaid complaint 

and the action taken at their end, if any, within four weeks.”   

 

(II) BASIC INFORMATION OF INDUSTRY 

 M/s. Samriddhi Processors (India) Pvt. Ltd is a textile industry which engaged in 

Dyeing & Printing activity of Grey Cloth at Plot No. 499, 500, GIDC Pandesara – 394 

221, Ta – Surat City, Dist- Surat. 

 Unit having Consent to Operate/Consolidate Consent and Authorisation (CTO/CC&A) 

of the Board, which is valid up to date: 30/09/2024 for the manufacturing of “Dyeing 

and Printing of Grey Cloth” having total production quantity: 85,000 Meters/Day. 

[Copy of CTO/CC&A is annexed herewith and marked as “Annexure – A”] 
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(III) THE INSPECTION OF ABOVE MENTION UNIT WAS CARRIED OUT BY 

THE REGIONAL OFFICE, SURAT OF GUJARAT POLLUTION CONTROL 

BOARD AND AS PER THE INSPECTION REPORT DATED: 03/02/2024 

OBSERVATION/ FACTUAL DETAILS ARE AS UNDER:   

 

 During visit production plant is observed in operation and production of Dying & 

Printing of Gray Cloth is going on.  Source of water supply is from SMC.  

Generated wastewater is discharge in to CETP-PIL, Pandesara after primary 

treatment through u/g drainage system for further treatment & disposal. Unit is 

member of CETP-PIL with booked load of 700 KL/day. During visit one waste 

water sample is collected from final outlet of industry, details are as per data sheet. 

During visit no any w/w discharged is outside of the premises.  Domestic waste 

water disposed in to soak pit system/septic tank system. 

 Unit has provided steam Boiler (capacity 8 TPH) and TFH (capacity 2000 U) 

attached with common stack. Unit has provided MCS, Bag filter followed by alkali 

water scrubber as APCM with Boiler and MCS, Bag filter followed by alkali water 

scrubber as APCM with TFH. Imported coal is used as a fuel (Copy attached 

herewith) with mechanized auto fuel feeding system. During visit Boiler, TFH and 

provided all APCMs are found in operation. One flue gas stack sample is collected 

from common stack attached to boiler and TFH; details are as per data sheet. 

Reading of the separate sub energy meter provided for APCM is noted as: 62044 

KWH as boiler & 97841 KWH as TFH. CEMS provided at stack for PM is 

recorded as: PM – 52.02 mg/Nm3. Unit has provided one DG sets (cap. 500 KVA 

each) as a standby facility.   

 During visit ETP sludge: @3-4 MT is observed in storage area. @150 MT 

Imported Coal found stored in boiler area. 

 During inspection ambient air quality is observed normal within premises as well 

as surrounding area.  

[Copy of Inspection Report is annexed herewith and marked as “Annexure – 

B”] 
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ANALYSIS RESULTS OF COLLECTED SAMPLES 

Final outlet of industry 

Parameters Results  Norms 

pH 7.22 6.5 to 8.5 

Colour 20 100 

Total Dissolved Solids (TDS) 1886 2100 

Suspended Solids (SS) 94 300 

Chloride 546 600 

Chemical Oxygen Demand (COD) 283 1000 

Biological Oxygen Demand (BOD) 84 400 

****All the parameters in mg/L except pH and Colour 

 

Common Stack attached to Boiler & TFH (Thermic Fluid Heater) through APCM 

Parameters Results Norms 

PM (Particulate Matter) 122 mg/NM
3
 150 mg/NM

3
 

SO2 8.76 PPM 100 PPM 

NOx 5.74 PPM 50 PPM 

[Copy of Analysis Reports are annexed herewith and marked as “Annexure – C”] 

 

(IV) ACTION TAKEN BY THE BOARD:  

 Based on Inspection Report Show Cause Notice (SCN) Issued to the unit for below mention 

non-compliance:  

(i) Unit has installed steam boiler (8 TPH) replacing 6 TPH steam boiler without 

obtaining prior CTE and CCA of the Board.  

[Copy of SCN is annexed herewith and marked as “Annexure – D”] 

 

CONCLUSION: 

Looking at the representations of the complainer and inspection report as well as 

collected samples analysis reports, no violation/non-compliance observed as per the content of 

the complainer and unit is found in compliance of CCA issued by this Board.  

 

The Board has published Gazetted Notifications for the use of solid fuels in industrial 

utilities, and the fire wood was included in the list of approved fuels. The copy of Gazetted 

Notification published by the Board are annexed herewith and marked as ““Annexure – E”.  

“We regret for not submit action taken report in time” 
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Gujarat Pollution Control Board, Regional Office, Surat 

Inspection Report 

Name & 

Address of 

Unit 

Samriddhi Processors (India) Pvt. Ltd., (GPCB ID- 20106), Plot no: 499, 500, 

GIDC Pandesara, Surat. 

Reference: H. O. mail date: 17-01-2024 regarding, Hon'ble National Green Tribunal, WZB, 

Pune vide order dated 11-12-2023 passed in Letter complaint dated 04.12.2023 

(LP. No. 70/2023, registered as O. A. No. 219/2023) (Copy attached herewith) 

Date and 

Time of 

Visit: 

03/02/2024, 17:30 PM. 

Visited By: Dr. J. D. Oza (SES – Regional officer), C.C. Haida (SSA) 

Contacted 

Person: 

Ankit Singhi - Managerof Samriddhi Processors (India) Pvt. Ltd. 

Observations: 

 

 This unit is inspected with reference to mail date: 17-01-2024 from unit head, surat 

regarding Hon'ble National Green Tribunal, WZB, Pune vide order dated 11-12-2023 

passed in Letter complaint dated 04-12-2023 (LP. No. 70/2023, registered as O. A. No. 

219/2023) of All India Forward Block against Samriddhi Processors (India) Pvt. Ltd. 

 Unit is having CC&A (AWH-105945) for the production of Dying & Printing of Gray 

Cloth – 85,000 Meter/day. This is valid up to 30-09-2024. 

 During visit production plant is observed in operation and production of Dying & 

Printing of Gray Cloth is going on.   

 Source of water supply is from SMC.  

 Generated waste water is discharge in to CETP-PIL, Pandesara after primary treatment 

through u/g drainage system for further treatment & disposal. Unit is member of CETP-

PIL with booked load of 700 KL/day. During visit one waste water sample is collected 

from final outlet of industry, details are as per data sheet. During visit no any w/w 

discharged is outside of the premises. 

 Domestic waste water disposed in to soak pit system/septic tank system. 

 Unit has provided steam Boiler (capacity 8 TPH) and TFH (capacity 2000 U) attached 

with common stack. Unit has provided MCS, Bag filter followed by alkali water scrubber 

as APCM with Boiler and MCS, Bag filter followed by alkali water scrubber as APCM 

with TFH. Imported coal is used as a fuel (Copy attached herewith) with mechanized 

auto fuel feeding system. During visit Boiler, TFH and provided all APCMs are found in 

operation. One flue gas stack sample is collected from common stack attached to boiler 

and TFH; details are as per data sheet. Reading of the separate sub energy meter provided 

for APCM is noted as: 62044 KWH as boiler & 97841 KWH as TFH. CEMS provided at 

stack for PM is recorded as: PM – 52.02 mg/Nm3. Unit has provided one DG sets (cap. 

500 KVA each) as a standby facility.  

 During visit ETP sludge: @ 3-4 MT is observed in storage area. 

 @ 150MT Imported Coal found stored in boiler area. 
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 During inspection ambient air quality is observed normal within premises as well as 

surrounding area.   

 

About complaint details Status during visit 

Perused the report of learned Registrar dated 

07.12.2023 in respect of a complain dated 

04.12.2023 made by All India Forward Block 

through its General Secretary Mr. 

Padmacharan, r/o A. K. Road, Surat against 

Samriddhi Processors Mills, 499, Laxmi 

Nagar, Udhana, Surat, alleging that the 

respondent- industry is releasing untreated 

waste water into open drain and also using 

restricted burn wood, wooden, coal, chindhi, 

waste fabrics, plastic material, silk cloth, etc. in 

mill boiler, which is, in turn, emitting huge 

smoke in open air, causing huge pollution 

resulting in to illness to the local residents and 

workers of the said industry as well.  

* Generated waste water is discharge in to 

CETP-PIL, Pandesara after primary treatment 

through u/g drainage system for further 

treatment & disposal.  During visit no any w/w 

discharged is outside of the premises.  

* Imported coal is used as a fuel (Copy 

attached herewith) with mechanized auto fuel 

feeding system. One flue gas stack sample is 

collected from common stack attached to boiler 

and TFH. During inspection ambient air 

quality is observed normal within premises as 

well as surrounding area. 

 

During visit @ 150 MT Imported Coal found stored in boiler area. 

 
 

-sd- -sd- 

C. C. Hadia Dr. J. D. Oza 

SSA Regional officer 

 

 



Sample ID:417370 - Analysis Completion:13/02/2024

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 50130

Gujarat Pollution Control Board, Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

TEST REPORT

Test Report No. : 50130 Date:  13/02/2024       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 32

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2017pH UnitspH 2 7.22

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 23rd  edi. 2017Pt.Co.Sc.Colour 3 20

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 1886

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 94

1 - 50000 mg/lArgentometric method. (4500 Cl? B APHA Standard Methods 22nd edi.)-2012mg/lChloride 6 546

2-40mg/lAPHA(23rd edi) 4500 SO4 Emg/lSulphate 7 260

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 8 283

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 9 6.4

0.1 – 50 mg/l4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012mg/lPhenolic Compounds 10 0.23

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 11 84

:  REP-Representative/Grab, (Insp Type : COM-On Complaint)

:  J.D.OZA, Lab Head 

:  @ 5 Ltr

:  417370

:  03/02/2024 , (1735 to 1735) & 05/02/2024

:  05/02/2024 & 13/02/2024

:   From Final outlet of Industry ~

:  Yes

:  Into CETP-PEPL through u/g pipeline

:  No generation of industrial wastewater

:  32 &  pH Range on pH Strip :@ 7 to 8 on pH strip

:  Barcode &  Color & Appearance :Brownish

:  Ind :835.000 , Dom :15.000 & Ind :700.000 , Dom :15.000 

:  Samriddhi Pocessos ( India) Pvt. Ltd.(Old Name-Govinda Pocessos) - 20106

:  499, ,GIDC,Pandesaa

   Pandesaa-394221, Taluka : Surat City, District : Surat, GIDC : Pandesara

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 13/02/2024

J.D.OZA, Lab Head

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

11/03/2024 14:44:48
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Sample ID:417371 - Analysis Completion:06/02/2024

Yarn / Textile processing involving any effluent/emission generating 

processes including bleaching, dyeing, printing and colouring / LAB 

Inward : 50144

ANALYSIS  REPORT   FOR   AIR

TYPE : Stack-Flue Gas

Gujarat Pollution Control Board

Surat

Plot No. 11-12/2,3

GIDC - Pandesara

Surat - 394221

Tele:(0261) 2442696

:  REP-Representative/Grab , (Insp Type : COM-On Complaint)

:  J.D.OZA, Lab Head 

:  03/02/2024, (1750 to 1820)

:  05/02/2024 & 06/02/2024

:   From common stack attached to Boiler &  TFH through APCM ~

:  Imported coal

:  MCS+B.F+Alkali Scrubber separately for each

:  16/4933

:  33-Ambient        & Volume-Absord Media :  50 ml for SO2 & 25 ml for NOx

:  PM : 494 lit., SO2 : 57.0 lit. & NOx : 1328 ml      

:  3        & Oper Time(Min)  : 30 minutes

3. Nature of Sample

4. Sample Collected By 

5. Date & Time of Collection & Receipt

6. Date of Start & Completion of Analysis

7. Sampling Point

8. Fuel

9. APCM

10. Thimble & Weight (gm)

11. Temperature on Collection

12. Volume-Gas Passed 

13. Parameters

1. Name &

2. Address of  the Unit 

:  Samriddhi Pocessos ( India) Pvt. Ltd.(Old Name-Govinda Pocessos) - 20106

:  499, ,GIDC,Pandesaa

   Pandesaa - 394221,Taluka : Surat City, District : Surat, GIDC : Pandesara

Range of TestingTest MethodSr ResultUnitParameter

1 – 5000 mg/NM3IS: 11255 (Part – 1), 1985 (Reaffirmed 1999)MG/NM3PM-Stack 1 122

5 – 500 mg/NM3IS: 11255 (Part – 2), 1985 (Reaffirmed 2009)PPMSO2-Stack (PPM) 2 8.76

5 – 500 mg/NM3IS:11255(Part-7), 2005PPMNOX-Stack 3 5.74

J.D.OZA, Lab Head

Laboratory Remarks : Freeze By:445-lab_445 Dt.: 06/02/2024

n i c

Field Observation :

11/03/2024 14:43:4751D07719-B09C-4D89-8B99-883A3E2EC988
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